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Development of Urban Areas In 
Ho9hangabad

2429. Shri J Sundar Lai:
Shri G. C. Dlxlt:
Shri Nltlraj Singh Chandhary.

Will the Minister of Labour and Re­
habilitation be pleasod to state'

(a) the reasons for the delay in the 
development of four urban areas  in 
Hoshangabad,  Itarsi,  Harda  and 

Sohagpur in Madhya  Pradesh  ear­
marked lor thj resettlement of new 
migrants from East Pakistan; and

(b) the steps poposed to be taken 
to expedite the development7

The Mikteter of State in the Minis- 
tryef La boar and Rehabilitation (Shri 
L. N. MHut):  (a)  A. scheme  for 
resettlement of 170 new migrants fa­
milies 'from Seat Pakistan  in small 
trfcde and busines* has been sanction­
ed toy Madhya  Pradesh Government

at an estimated cost of Rs. 6,79,500 in 
the following urban afeas:

Hosfran̂abed

Itarsi

Harda

Sohagpur

94 fami Lies. 

58 families 

31 families. 

27 familî.

The land required for construction 
of houses and shops etc.  for  these 
families, is being obtained through the 
Survey and Settlement Department of 
Madhya Pradesh  Government,  As 
boon as the formalities for the transfer 
of land are completed, action for the 
construction of  houses, shops  ana 
roads etc will be taken in hand.

(l>) The State Government has been 

requested to complete th? formalities 
for th_- transfer of the land quickly

School Accommodation

2480. Shri A. Sreedharan:
Shri P Vtshwambharan:
Shri ftisnfflathumadDm ;
Shri K. Anirudhan:
Shri P C. Adlchan:

Will the Minister of Education be 
pleas.d to state-

la) whether the  Central Govern­
ment have received requests from the 

Statj Governments for financial assist­
ance to tide over the difficulty In the 
matter of accommodation  in schools; 
and

(b> if so, the reaction of Govern­

ment thereto9

The Minister of State in the Minis­
try of Education fShri Bharwat Jba 
Azad): (a) The Education Minister of 
the Kerala State requested for special 
£r;int or loan to improve accommoda­
tion for schools in that State.

(b)  It has not  bean  possible  to 
accede to this request, as there is no 
provision in the Central Plan for such 
assistance.




